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1 Narendra Kumar Jain 69,70,596 69,70,596 Employees - - NO 0.28% - - - -

2 Nirmal Kumar Jain 18,43,217.77 18,43,217.77 Employees - - NO 0.07% - - - -

3 Raghu Ram Nath 61,37,719 61,37,719 Employees

- -

NO 0.25%

- - - -

Admitted in full under Section 53(f) of IBC, 
2016 as per Section 38 and considered in 
terms with Regulation 12(2)

4 Anand Christopher 13,86,352 13,86,352 Employees

- -

NO 0.06%

- - - -

Admitted in full under Section 53(f) of IBC, 
2016 as per Section 38 and considered in 
terms with Regulation 12(2)

5 D R Vijayan 6,58,404 6,58,404 Employees

- -

NO 0.03%

- - - -

Admitted in full under Section 53(f) of IBC, 
2016 as per Section 38 and considered in 
terms with Regulation 12(2)

Total 1,69,96,289 1,69,96,289
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Annexure - 6
Name of the corporate debtor:                  Uniply Industries Limited
Date of commencment of Liquidation:                              3-May-2023
List of creditors as on :                                                        27-Mar-2025
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